FORM A- Public Announcement
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
USASHI REALSTATES PRIVATE LIMITED (FORMERLY KNOWN AS DREAMPARADISE
PROPERTIES PRIVATE LIMITED)



RELEVANT PARTICULARS

Name of corporate debtor

USASHI REALSTATES PRIVATE LIMITED
(FORMERLY KNOWN AS DREAMPARADISE
PROPERTIES PRIVATE LIMITED)

Date of incorporation of corporate
debtor

15t November, 2013

Authority under which corporate debtor
is incorporated / registered

ROC — Kolkata

Corporate Identity No. / Limited
Liability Identification No. of corporate
debtor

U45400WB2013PTC198195

Address of the registered office and
principal office (if any) of corporate
debtor

86 Golaghata Road, Jamuna Appartment,
Kolkata, WB 700048

Insolvency commencement date in
respect of corporate debtor

6™ July, 2023

Estimated date of closure of insolvency
resolution process

27 January, 2024

Name and registration number of the
insolvency professional acting as
interim resolution professional

Mr. Arun Kumar Gupta,

Regn. No. IBBI/IPA-001/IP-P00013/2016-
2017/10037

AFA no. AA1/10037/02/200224/105495
AFA valid till 20.2.2024

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: P-15 Bentinck Street, 3rd Floor
Kolkata — 700001
Email:guptaarunkumar2001@yahoo.com

10.

Address and e-mail to be used for
correspondence  with the interim
resolution professional

Address: P-15 Bentinck Street, 3rd Floor
Kolkata — 700001

Process Email id:
usashirealstates.ibc@gmail.com

11.

Last date for submission of claims

20% July, 2023

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Allottees under Real Estate Project

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Allottees under Real Estate Project
1. Mr. Abhit Kumar Singh

IBBI Reg. No. IBBI/IPA-001/IP-P-
02380/2021-2022/13564

Email: abhit1981@hotmail.com

2. Mr. Nitin Daga

IBBI Reg. No. IBBI/IPA-001/IP-P-
02213/2020-2021/13405

Email: daga.nitin.cs@gmail.com

3. Mr. Sanjay Khandelwal

IBBI Reg. No. IBBI/IPA-001/IP-P-
01714/2019 -2020/12754

Email: sanjay.pfs@gmail.com




14. | (a) Relevant Forms and Web link:
(b) Details of authorized representatives | https://ibbi.gov.in/en/home/downloads
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of USASHI REALSTATES
PRIVATE LIMITED on 6.7.2023 vide NCLT order under C.P. (IB)/324(KB)2022.

The creditors of USASHI REALSTATES PRIVATE LIMITED, are hereby called upon to
submit their claims with proof on or before 20.7.2023 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class Allottees under Real Estate
Project in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

St ]

Name and Signature of Interim Resolution Professional : Arun Kumar Gupta
Date and Place : 8.7.2023, Kolkata
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MONSOON DEFICIT LARGE IN KEY STATES

Kharif sowing lags, paddy
& pulses down a quarter

SANDIP DAS
New Delhi, July 7

DESPITE MONSOON BEING
inactive mode in the last fort-
night, overall sowing of kharif
crops — paddy, pulses,
oilseeds and cotton — trailed
year ago level on Friday ,
according to the agriculture
ministry.

So far, 35.3 million
hectare (MH) has been cov-
ered under the kharif crops, a
decline of 8.6% on year.

Ministry officials said that
total area sown till Friday is
around 339% of total normal
kharif sown area of 109 MH.
"Gap in sowing activities is
likely to be covered in the
next two weeks, as deficiency
in monsoon rain, after a late
onset, has been largely
bridged,” the official said.

Meanwhile, according to
the India Meteorological
Department (IMD), the rain-
fall deficiency declined to just
3% or normal level on Friday
from over 40% a fortnight
ago.
So far sowing of rice,
pulses such as tur, urad and
moong and oilseeds includ-
ing groundnut and sunflower

KHARIF SOWING SLOW
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have declined by 23.9%,
25.8% and 14.3% respec-
tively on year so far.The sow-
ing of cotton, a cash crop, is
around 10.8% less than a
year ago.

However, sowing of coarse
cereals such as maize, bajra
and ragi and sugarcane have
been up 19.7% and 4.6% on
year respectively.

Key paddy growing states
— Jharkhand (-37%), Odisha
(-259%), West Bengal (-11%),
Bihar (-26%) and Telangana
(-36%) are still reporting
deficient rainfall.

Indian Oil to raise
X22,000 crore
via rights issue

Indian Oil
Intra-day on BSE (), July 7
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REUTERS
Bengaluru, July 6

INDIAN OIL (IOC) will raise up
to 22,000 crore ($2.66 bil-
lion) through a rights issue of
shares, the state-owned refiner
said on Friday.

Last month,itwas reported
that the government had
kicked off its plan to fund
energy transition projects of
three big state refiners — IOC,
Bharat Petroleum (BPCL) and
Hindustan Petroleum (HPCL)
— in exchange for equity.

IOC, the country’s top
refiner,has not specified which
projects the newlyraised funds
would target. It said it would
give details on therightsissue,

including the priceand timing,
afteraboard approval.

Last week, BPCL had said it
would raise $2.19 billion
through a rights issue to help
meet its “energy transition,
net-zero and energy security
objectives”. HPCL has not yet
announced any plans to raise
funds. The government is
seeking a preferential allot-
ment of shares from HPCL,
Reuters had reported.

Indian Oil also approved
the formation of a joint ven-
ture for battery-swapping
business as a private limited
company with 50:50 collabo-
ration between itself and Sun
Mobility Singapore, with
IOC's equity investment of
1,800 crore.

IMD last week predicted
‘normal’ rainfall for the
month of July, when around
40% of the monsoon precip-
itation typically occurs. Espe-
cially widespread in several
parts of Maharashtra, Kar-
nataka and Madhya Pradesh
in the last couple of days
would boost area under tur,
moong, urad soybean and
sunflower.

IMD on Friday predicted
enhanced rainfall activity
over Gujarat till Suday and

plains during July 9- 12.It has
predicted rainfall to continue
over Central India till July 9.
Officials said normal rainfall
predicted in July would boost
kharif sowing. July rainfall,
which has a share of more
than 409% total precipitation
in the monsoon season (June-
Sept) is likely to be in the
upper side of the “normal”
range (94-106%) of the LPA,
IMD had stated.

The monsoon, after a
delayed onset over Kerala
coast in four years, has been
inthe“active” mode since the
last two weeks. It covered the
entire country on July 2, six
days ahead of the normal
date.Last month, the govern-
ment had hiked the mini-
mum support prices (MSP) of
the key kharif crops for 2023-
24 season (July-June) by 6-
10.4%, the highest increase
since 2018-19. The MSP for
paddy, the key kharif crop, is
fixed at ¥2,183/quintal, up
7% on year.

India’s foodgrain produc-
tion rose by 5% on year to a
new record of 330.5 MT for
the 2022-23 crop year,

Indus treaty:
Hague court
rejects India’s
objections

REUTERS
Amsterdam/ New Delhi, July 6

along the foothills of
Himalayas and adjoining

K’taka to spend 52k cr
a year on poll guarantees

ministry.

according to the agriculture

THE PERMANENT COURT of
Arbitration (PCA) in the Hague
rejected on Thursday India's
objections to a Pakistan-initi-
ated procedure overwaterusein
the IndusRiverbasin,reopening
a procedure that had been
blocked for manyyears.

India called the arbitration
proceeding illegal as a neutral
expert was also looking at the
issue and the World Bank-bro-
kered treaty prohibits parallel
proceedings.

The South Asian neighbours
have been arguing over hydro-
electric projects on the shared
Indus River and its tributaries
for decades,with Pakistan com-
plaining that India's planned
hydropower dams in upstream
areas will cut flows on the river
which feeds 80% ofitsirrigated
agriculture. To resolve the dis-
pute,Pakistan sought resolution
through PCA arbitration pro-
ceedings in 2016, prompting
India to request that the World
Bank appoint a neutral expert
under the terms of the treaty.
India has boycotted The Hague
court proceedings and ques-
tioned the competence of the
court."Inaunanimousdecision,
which is binding on the Parties
and without appeal, the Court
rejected each of the objections
raised by India and determined
that the Court is competent to
considerand determine the dis-
putes set forth in Pakistan's
Request for Arbitration,' the
court said in a statement.

Eveready gains market
share in batteries segment

MITHUN DASGUPTA
Kolkata, July 7

AMID OVERALL MUTED
demand conditions, dry cell
battery major Eveready Indus-
tries was able to beat the
trends and gained market
sharein thebatteries segment
last fiscal.

"The market share position
of the major players remained
largely unaltered during the
year under review, with your
company’s share being esti-
mated around 53.4%, repre-
sentative of 50 bps (year-on-
year) improvement,' Eveready
said in its annual report for
2022-23.

The company, which is a
market leader in the dry cell
battery market, said the dry
cell battery industry wit-
nessed a marginal volume
decline during the last finan-
cialyear,as post pandemic, the
operation of battery-powered
deviceswitnessed acommen-
surate normalisation, result-
inginacorrectioninthe usage
of batteries. In continuation
of the trend of premiumisa-
tion, the battery industry evi-
denced a slight saliency
towards alkaline batteries.

The building inflation in
the system continued to
weigh down on restoration of
consumption trends. While
this had a marginal impact on
the demand for carbon zinc
batteries, the overall demand
remained muted. "However,
your company could beat
trends and grew both in vol-
ume and value terms. As a

The dry cell battery
industry witnessed a
marginal volume decline
during the last financial
year

market share in the batteries
business segment.As hasbeen
the trend, the product mix
continued to witness shift
between various types of bat-
teries, although tending
towards higher realisation,"
the company informed.

The Indian market for dry
cell batteries, comprising of
carbon zinc and alkaline seg-
ments, has been estimated at
%2800 crore in retail value.

Eveready's share of the
battery-operated flashlight
market was maintained at
around 55% during FY23.
The company said it had made
an impactful entry into the
rechargeable flashlights seg-
ment towards the later part of
the last financial year, effect of
which would be seen more
fully in the forthcoming
period.

There was a 13.1% rev-
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enue growth in the battery
segmentwhilethe flashlight
segment revenue remained
somewhat flat. The battery
and flashlight segments had
Ebidta of ¥97.09 crore and
X22.20 crore, respectively,
which was lower than that of
the previous year.

Despite the healthy
turnover growth in the bat-
tery segment, cost of key
materials still remained
higher in comparison to the
previous year, the company
said.

"We have done most of the
heavy lifting in our transfor-
mative journey during the
year.Looking ahead,Iam con-
fident that our initiatives will
yield substantial returns.

While I anticipate short-
term challenges as we con-
tinue to execute our transfor-
mation initiatives, we
remain steadfast in our com-
mitment to delivering sus-
tainable, long-term growth
and creating value for our
shareholders. We have the
right tools and strategies in
place to meet this commit-
ment,'said Suvamoy Saha, the
managing director.

DEMAND NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002

EXPRESS NEWS SERVICE
Bengaluru, July 7

KARNATAKA CHIEF MINIS-
TER Siddaramaiah on Fri-
day presented a budget of
33.27 trillion, of which
52,000 crorewill be spent
to fulfil the five pre-poll
guarantees of the Congress.

Siddaramaiah has hiked
excise tax by 20% and revised
guidance values of properties
and raised revenue collection
targets for the commercial tax,
transport,and mines and geol-
ogy departments.

“Through our five guaran-
tees, in a year, approximately
X52,000 crorewillbespentand
it is expected to reach about 13
million families.This meanswe
will be providing on an average
additional financial assistance
0f34,000t0%5,000 monthlyto
each household,which is about
348,000t0X60,000 everyyear.
This is done with the objective
of providing a universal basic
income for our citizens. This is
the first such initiative in the
entire country, he said.

He said the Gruha Lakshmi
scheme,which promises 32,000
for every woman head of the
family, will cost 30,000 crore.
While announcing ¥10,000
crore for Anna Bhagya scheme,
he lashed out at the Centre for
“playing politics and stealing
food from the poor”. Shakti, the
free bus travel scheme for
womenand transgenderpeople,
will cost ¥4,000 crore annually.

Govt to engage with top

retailers on toy

MUKESH JAGOTA
New Delhi, July 7

THE GOVERNMENT WiILL
engage with top global manu-
facturersandretailers on Satur-
day to discuss ways to make
India a sourcing destination for
toys. The discussions will be
chaired by secretary in the
department for promotion of
industry and internal trade
(DPIIT) Rajesh Kumar Singhand
include representatives from
Hamleys, Walmart, Ikea, Lego,
Hasbro, Spinmaster, IMC, Lulu,
Simba Dixie and Sanrio.

Indian manufacturers who
willbethe part of thediscussion
include Microplastic, Aequs,
Funskool, Playgrop, Dreamplast,
OK Play, Universal, and Play
Shifu. “The discussions will
focus on establishing India as a
preferred sourcing destination,”
anofficialwho did notwish tobe
named said. The recent policy
steps that have been taken to
supportlocal manufacturing of
toys, like quality control order
that have established interna-
tionallevel quality benchmarks
for local manufacturing, will be
highlighted at the meeting
along with manufacturing
capabilities, skilled workforce
and technological advance-

finﬂnci“.ep. An

Toy exports have
increased by 61%to $
326.6 million in 2022 from
$202 million in 2019. India
exports toys to 100
countries

mentsmadeintherecentyears.
“The roundtable aims to
encourage international com-
panies to explore strategic col-
laborationsand sourcing oppor-
tunities with Indian
manufacturers,’the official said.
The government is also
workingona plantoincludethe
toyindustryinits ¥1.97 trillion
flagship manufacturing sector
stimulus programme produc-
tion-linked incentive scheme.
Apart from the quality con-
trol order of 2021, to curb
importsand support the manu-

sourcing

facturing of toys, the govern-
ment had increased basic cus-
tom duty to 66% from 229% in
2020-21. In the Budget for
2023-24 thiswas furtherraised
to 70%.“These measures have
created a conducive environ-
ment for sourcing and manu-
facturing in India, offering
attractive incentives, subsidies,
and streamlined processes,’the
official said.

The quality control orderand
higherimportdutieshasledtoa
decrease in imports of toys and
allied items into India to
$421.35 million in FY23 from
$592.17 million in 2019-20
even though during this period
overall imports saw a substan-
tial growth. While toy imports
have been checked, the govern-
ment’s support and creation of
an enabling environment has
led to a big increase in exports.
Toy exports have increased by
61%to $ 326.6 millionin 2022
from $202 million in 2019.
India exports toys to 100 coun-
tries and major markets are
USA, UK, Germanyand Canada.

To promote Indiaasasourc-
ing destination, the Toy Associ-
ation of India is organising a
four-day business exhibition
from Saturday at New Delhi’s
Pragati Maidan.

§ E |
Karnataka chief minister
Siddaramaiah on Friday ani

e-Tender Motice Mo.: eTender
CPMGSUBBS 2023004, Dtd. 21.06,2023

Sf3ae1 da O Indian Bank

Zonal Offce, KoTkata North; 377 & 376 G.D. Block, Znd Floor, Saft Lake, Sector, Kolkata - 700106

result, your company gained

Appendix IV, (Rule 8 1)
POSSESSION NOTICE

ﬂ EGIEELH ALLAHABAD

Bally Branch

G EL L L COMSTRUCTION OF
RUB{ROAD UNDER BRIDGE)} UNDER
EXISTING RAIL LINE AT SIDINGND. 95 10 OF
BALARAM OCP AT TALCHER OF MCL BY
EASTCOAST RAILWAY ONDEPOSIT BASIS

Approx, Costof the Work | RaERIE- 1 &1 S
EMD ;<705 3001-

eriod: 09(Nine) Months
| AL 1200hrs.

Tender closing Date and time
on 24.07.2023

Mo manual affers sent by Past! counen’ Fax arin
persan shall be accapled against such a-
tenders even if these are submitted on firm's
letter head and recaived in Gme. All such
manual offers shall be congidenad invalid and
shall b= rejected summarily without any
cansidaralion.

— ——
Mortgaged assets: All that piece and parcel of land and building thereon situated at

Compiete information including  e-tender
documants of the abowve e-lender is available in
websile hitpdiwww.ireps.goviin. The
prospective lenderers are advised o revisit the
wabsile iflesn days balore the date of dasing of
tender o note any changesicormgenda Esued
far this fender, The tenderers/bidders musi
hawve Clags-Ill Digilal Sgnatwe Cartificate and
must be registerad on IREPS portal. Only
registerad enderarbidder can parlicipate on a-
tendering

Whereas The undersigned being the Authorised Officer of the Indian Bank under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 and in exercise of powers conferred under Section 13(12) read with
rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice
dated 13.04.2023 Calling upon the borrower / guarantor /mortagor M/s Colour
Concern, Prop. Jayanta Das 2, Babu Ghat Road, P.O & P.S — Uttarpara, Dist Hooghly,
Pin-712258 Sri, Jayanta Das S/o Sri Tarapada Das, 313/2, T N Mukherjee Road, PO
Makhla, PS-Uttarpara, Dist Hooghly, Pin 712247 And 154, G T Road, Uttarpara Kotrung
(M), Serampur, Uttarpara, Hooghly 712258 and Smt Ketaki Das w/o Sri Jayanta Das,
313/2, TN Mukherjee Road, PO Makhla, PS-Uttarpara, Dist Hooghly, Pin 712247 And
154, G T Road, Uttarpara Kotrung (M), Serampur, Uttarpara, Hooghly-712258 with our
Bally Branch to repay the amount mentioned in the notice being Rs.4520083.00 (Forty
Five LakhsTwenty Thousand Eighty Three rupees Only) as on 11.04.2023
alongwith interest and other charges thereon within 60 days from the date of receipt of
the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower
and the public in general that the undersigned has taken possession of the propertyl
described herein below in exercise of powers conferred on him / her under Section 13
(4) of the said Act read with rule 8 and 9 of the said rules on this 4th day of July of the}
year 2023.
The borrower in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the Indian
Bank for an amount of Rs.45,20,083.00 (Forty Five Lakhs Twenty Thousand Eighty
Three rupees Only) as on 11.04.2023 and interest and other charges thereon.
“We draw attention to the provisions of Section 13(8) of the SARFAESI Act and the
Rules framed there under which deals with your rights of redemption over the securities”
Description of the Inmovable property:

Mouza Makhla, R S Dag no. 139, Khatian no. 349, JL no. 11, PS Uttarpara, Touzi no.
182 LR Khatian no. 7371 & LR Dag no. 150 measuring more or less 0.05 satak
District Hooghly presently holding no 313/2 TN Mukherjee Road, Uttarpara Kotrung
Municipality, Hooghly 712247 & butted and bounded by :- North :- By land of
Prasanta Kumar Das, South — By PWD Road, East - By land of Gopal Mondal Das,
West—By Land &building of Ganga Moni Naskar
Deedno.: 17545 0f 1982

Date: 04.07.2023, Place: Hooghly

Authorised Officer
Indian Bank

FORM A- Public Announcement
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF USASHI REALSTATES PRIVATE LIMITED
(FORMERLY KNOWN AS DREAMPARADISE PROPERTIES PRIVATE LIMITED)

The benderers shauld read allinsbuchans 1o the
tenderers carefully and ensure compiance of
all instructions incheding check lists, para 3.1
(additional check-lsl) of Terder form {Second
sheel) Annexure-l of chapler 2 of Tender
docurmants, submission ol Annexure-B duly
verifiesd and signed by Chartered Accountant

2. | Date of incorporation of corporate debtor
3. | Authority under which corporate debtor is

4| Corporate Identity No. /Limited Liability

5. | Address of the registered office and principal

PE3aiCG/75-24]  CPM/GSIWBHUBANESWAR

6. | Tnsolvency commencement date in respect of

Form No. URC-2
Advertisement giving notice about
registration under Part | of ChapterxXl
{Pursiant fo sechion 374 of the companies
Aot 2013 and rule 4¢1) of the companias
{Authevized to Regisler) Rufes, 2074
1.Mofice is heraby given that in pursuance

of sub-section {2} of section 366 of the
Companias Act, 2013, an application has
heen made to the Registrar at Ganesh
Complex, NH-G Bombay Road,
Raghudevpur, Howrah-T1 1322 (hat Mis
Puja Infrabuild LLP , a LLP may ba
registered under Part | of Chapber XX| of
the Companies Act 2013, as a company
lirnited by shares

2. The prnncipal objects af the company
ane as follows
To carry on business as dealers, re-
sellers, house and estate agents,
auctioneers, lessors, builders, developers,
Ex s, AdViSers, SUREYars, planners,
furnisheers, designers in real estate,
immovakde and movable progarties and
for that purposs, acquire, hold mortgage,
take on lease, exchange or otherwise
acquire, improve, manage, surdey,
develap, sell, deal, dispose off, lurn 1o
accouni or otharwise deal, prepara,
layouls, prepare bailding sites, and to
construct, reconstruct repair, remadel,
pull down, alter. improve, decorste,
furrdsh and malntain, mmoavable and
rmovatde propertes other properes,
lands, flats, mainscnetts, desaling houses,
shops, offices, markels, commercial
complex, theatra, clubs, factories,
warkshops and cther fixtures

3.4 copy of the draflt memoranduem and
artecles of assocaation of the proposed
company i.e Puja Infrabuild Private
Limited may b= inspeciad at the office at
Ganesh Complex, MH-6 Bombay Road,
Raghudeupur, Howrah-711322,

4 Motice 5 hereby given thal any person
abjecling lo Uthis applicalion may
communicate their objection inwriting to
the Registrar at Central Registration
Centre (CRC), ICA Plot Mo 6,7 8, Sactor
5, IMT Manesar, District Gurgaon
(Haryana), Pin code- 122050, within
twanty one days from the date of
publication of this notice, with a copy to
the company at its registerad affice.

Dated this Bth day of July 2023

Mame(s) of Applicant
Vikash Kumar Bajoria

7. | Estimated date of closure of insolvency

8. | Name and registration number of the insolvency] Mr. Arun Kumar Gupta,

9. | Address and e-mail of the interim resolution

USASHI REALSTATES PRIVATE LIMITED
(formerly known as Dreamparadise Properties Private Limited)
“|Tst November, 2013

ROC - Kolkata

1. | Name of corporate debtor

incorporated/ registered
U45400WB2013PTC198195
Identification No. of corporate debtor
86, Golaghata Road, Jamuna Appartment,
Kolkata - 700048, WB

6th July, 2023

office (if any) of corporate debtor

corporate debtor

2nd January, 2024
resolution process

professional acting as interim resolution
professional

Regn. No.
IBBI/IPA-001/IP-P00013/2016-2017/10037
AFA no.AA1/10037/02/200224/105495
AFA valid till 20.2.2024

Address: P-15 Bentinck Street, 3rd Floor
Kolkata - 700001
Email:guptaarunkumar2001@yahoo.com
Address: P-15 Bentinck Street, 3rd Floor
Kolkata - 700001

Process Email id:
usashirealstates.ibc@gmail.com

20th July, 2023

Allottees under Real Estate Project

professional, as registered with the Board

10] Address and e-mail to be used for correspondence
with the interim resolution professional

11{ Last date for submission of claims

12{ Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

13] Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in
a class (Three names for each class)

Allottees under Real Estate Project

1. Mr. Abhit Kumar Singh

IBBI Reg. No.
IBBI/IPA-001/IP-P-02380/2021-2022/13564
Email: abhit1981@hotmail.com

2. Mr. Nitin Daga

IBBI Reg. No.
IBBI/IPA-001/IP-P-02213/2020-2021/13405
Email: daga.nitin.cs@gmail.com

3. Mr. Sanjay Khandelwal

IBBI Reg. No.
IBBI/IPA-001/IP-P-01714/2019 -2020/12754
Email: sanjay.pfs@gmail.com

Web link:
https://ibbi.gov.in/fen/home/downloads

14| (a) Relevant Forms and

(b) Details of authorized representatives are
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement

of a corporate insolvency resolution process of USASHI REALSTATES PRIVATE LIMITED on

6.7.2023 vide NCLT order under C.P. (IB)/324(KB)2022.

The creditors of USASHI REALSTATES PRIVATE LIMITED, are hereby called upon to submit their

claims with proof on or before 20.7.2023 to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors

may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of

authorised representative from among the three insolvency professionals listed against entry No.13

to act as authorised representative of the class Allottees under Real Estate Project in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional Arun Kumar Gupta

Pin Coda: 380009, BRANCH: 2852 APC ROAD, MANICKTALA. OPPOSITE - CHAYYA CINEMA,
KOLEATA = TOD0DE WEST BEMGAL,

Befow Mantionad Bomawars, Co-bormawars And Guaranbars Have Awvaised Loan(s) Faciiby(ies) From
HDE Financial Servicas Limiad, By Mafgaging Your Immesadila Proparfies (zecuilies) wou Hae Mal
Mainlained Your Fnancial Discpline &nd Defaulled In Regaymeanl Of The Sama, Congequenl To Your
Dofaciis Your Laars Were Clasziied As Men-pariaming Aszels, As You Todval The Said Loan (5] Along
With The Undedying Securly Inferes! Created In Respedt OF The Secunties For Repaymenl OF The
Same. The Hio Hag Right For The Recovery OF The Outstanding Dues, Mow Isswed Dermand Motice
Linder Saction 13(2) Of The Secuntization &nd Recorstuction OF Finandal Asset And Endarcement OF
Security Irierast Act, 2002 (the Act), The Cordants Of Which Are Being Pubdished Herewith As Per
Section 13025 OF The Act Read Wish Rule (1) OF The Security Interest (enforcement] Rules, 2002 &5 40d
By Way Of Albemate Service Upan You. Detals 0F The Borowers, Co-bormowers, Guarandars, Securilies,
Chgstanding Dwes, Demand Molice Serd Undar Seciion 1302) And Amount Clamed There Under Ara
Givan Balow:-

1. Name OFf The Borrower & Co-borrowers - M's. Ehailan Resources Privabe Limiled And Slic
Markteing Private Limited At 13 B B Ganguly Street 3nd Floor Kolkata Cakatta-T000N2 Kal Rumsar
Khetan. Rekha Khetan, Sarohar Kumar Khetan, Shubham Khetan &t 18138 Hndustan Road Flat 2z Po-
rashbenan Ps-gariahal Kodkata -FO002%, Mfs, S6c Tradacomm Privale Limitad At 3401 Bonbehari Bose
Rd Kokata Howrab-T111010 And M5, Ehailan Besounces Prvate Limiled AL Ground Floor, Franl Side
Avantika Apardment, Premisas No-140b Sarat Bose Read, Poelake ward No-85 Caleutta- 7000249 Loan
Account Mumber- 832670, Datgils OF Laan Sancticn R 16306855~ (nupees One Crora Sity Thrae
Lakhs Six Thousand Eight Hundred Fifty Fiva Qinly} Dataiks OFf Securities- Property | - aall That Frant
Poriian Readside Demarcaled Graund Fiaor Porlion Conlaining 848 50 (equivalen] To TH.0GH Sq.mis
Bulh Lig Araa) Being A Porian Of Ground Floar OF Bulding Premises Mo, 1406, Sarat Bose Road And
Proporticnale Undivided Share In Land Comprised In Premises Ma . 140b, Sarat Bose Road, Caloudls,
Land And Camprisad Tha Cf The In Descrbad In The First Schedula Harainabova 'Written And Which
Chemnarcabingd Frond Rodd Sade Goound Floor Parfion Containing B8 Sqr. The Saed Deed OF Corvance
Is Registerad In Book Mo 1, Wolume Mo 1 Pages 1 To 24 Baing Ba 2150 Far The Year 2003 Detais Of
Securitias- Property li Al That Tha Demarcated Easiem Sida Porfion Of The Growrnd Floor Conlgining An
Araa O 485 Sq Al Being The Car Parking Spaca Situated On Tha Ground Floar OF Ko, 1404, Saral Bose
R, Kodeata Within Com.c. Waed Mo, 85 In P5. Tolhyqunge Sad 5.0 Alpane Locaion Wheseol Shown [n
Red Cofour Barder The Pan Hereto Annexed Together With The Propertiorate Undivided Indivisible
Share In The Lend OF The Said Premisas Mo. 1400, Sarat Bosa Road, Kokaia.. The Sad Dead Of
Comyanca D= Registersd In Book Ho 1, Volume Mo 1, Pages #-16 Beng Mo 2148 For Tha Year 2001
Hpa Date- 04.07.2017 Demand Natics Date-30.06.2023 Claim Amounl- Re. 40,207,684, 64 (rupees
Four Crares Four Lakhs Seven Thousand Sty Hundred Elghty- Four And Palse Sxty-fowr Only) b2
On 29.06.2023 wih Futura Combractual Intarest TH Achual Reafization Togethar With Incidants
Expensas, CostAnd Charges Elg

Plaasa Mabe That, You Are Probibéad Under The Act From Transfernng The Abova Refamed Sacunbylies
By ‘Wey OF Any Means, Whatsoaver Withaut Tha Prior Wrilen Consant OF Hdb, Any Parson Who
Cantrayenes O Sbets Conlravention OF The Provisions OF The Said Act Or Rules Made There Under,
Shal Be Lisble To Imprisanment Andior Banaty As Provided Under ThaAct, Fusther IFYou Faled To Make
The Faymand Of Hdb As Aforesaid Hob Shall Procesad Against The Abowe Refemad Secuns Sacuritylies)
Under Saclion 1344) OF The Act And Applicable Rules, Endraly Al Your Risk As To The Coef And
Congequences, Bomowersin-barowers modgagoes Athenlicn |3 Inviled Ta Provisions Of Subsection (5}
0 Section 13 OF The Act, In Respect OF Time Avaitable, To Redeem The Secured Sssets, ForAny Query
And Seifliemen| Please Confacl: Mr Bidyut Mazuemder: 300T177746 Or Ms Fuja Sur .
Lai.maniktala@hdbfs.com HDB Financial Services Limited.

Dabe: 08,07 2023 Place: KOLEATA Sd Audhorised Officer, FOR HDE FINANCIAL SERVICES LIMITED

SAM Large Branch Kolkata

sEa4 da a Indian Bank ¥ loor, 14, India Exchange Place

A TETETETE

ALLAHABAD Kolkata - 700 001, West Bengal

PUBLIC NOTICE ON WILFUL DEFAULTERS

Ref, No. : SAMELWFD SCN/2023-24/275 Date : 16.06.2023
To,

1. M/s. Kaberi Cashews Company, Vill - Pania, Majna, P.5. - Contal, Purba
Midnapur, Fin - 721 433,

2. Shri Pranab Pyra (Proprietor [ Guarantor), S/o. Late Jyotindra Math Pyra,
Will - Pania, Majra, P.3. - Coniad, Purba Midnapur, Kolkata - 721 433

A. Shri Pijus Pyra {Guarantor), Slo. Late Jyolindra Math Pyra, Vill - Pania, Majna,
B.5. - Contal, Purba Midnapur, Pin - 721 433,

Dear Sir,

Sub. : Mis. Kaberi Cashews Company with SAM Large Kolkata Branch ;
Show Cause Notice for Declaring as Wilful Defaulter

At your request, Bank through its Kolkata Main Branch, sanctioned Rs. 1.20
Crore for processing of raw cashew nut and sales under Sole banking amangements
to tha Mis. Kaberi Cashews Company, where 1st is Borrowar firm and 2nd is
Proprietor / Guarantor and 3ed is Guaranior of the Firm and executed documents
! agreements,

Bomower has defaulted in meeting s paymentrepayment obligations 1o the Bank
as per terms of sanction, Despite of our best efforts the bormowsr has failed to
regularise the account deliberately and at last as par BBl guidelines the above
accounts has been classihied as Mon-Performing Asset on 01.02.2021.

Bank has also observed number of misconducts in the operation of account &

nen-compliance of terms& conditions of sanction and mare specifically undemated
ones which isfare owt of four actions st out by Resarse Bank of India for dedaration
as YWilful Defaultar.

Grounds of Wilful Default :

Action of the unit ! company,
which isfare out of the four
actions set out by Reserve

Bank of India for Declaration

as Wilful Defaulter

Reason & evidence which proves the action
of the unit [ company & also support
justification for declaration as wilful Defaulter

The MNetwarth of the Borrowers [ Guarantors at
the time of Sanction is given bekow ;

(Rs. in Crores)

Clause 2.1.3{a) - Capacity to
pay but unwilling to pay : The
unit has dafaulted in mesting ils

payrmant | repaymant obligabions
to the lender even when It has Name Networth as on
the capacity fo honour the said 20.12.2018
obligations. Shri. Parmab Pyra 12
shin. Pljus Pyra 1.18
Total 3.30

Thus, the Bormowers [ Guarantors are having
capacity bo pay but they hawve not paid the Bank's
dues willfully.

Clause 2.1.3(c) - Siphoning of
Funds : The unit has defaulted
in meeting ils payment !
repaymant obligations to tha
lender and has siphoned off the
funids 5o that the funds have not
bean utilized for the specific
purpose for which finance was
availed of, nor are the funds
avallable with the unif in the form
of other asseis.

During Umit visit by Branmch officials on
12,2022 it s ohserved that another wunit in
tha name of "Mis. Hindustan Cashews”™ was
functionirg which 15 of Sha. Pankag Pyra (brolwar
of Shrl. Pranab Pyra). When enguired with Shri,
Pranab Pyra, he accepted that he has ruined
the business, It is found that during the kast Uni
visit by the Branch Officials on 01,06 2022, Shn.
Pranab Pyra has falzely shown the Stocks and
Warkers engaged for other unit as his own,

This, it is inferred that the borrower has mis-
utilized the bank finance and has siphoned off
the bank funds without repaying the Bank duss.

Tha above evidance of wilful defaull on the part of tha Borrodwer Firm and its
Proprietor and Guaraniors has baen axaminad by the Bank's wilful Defaullar
Screaning Commitles headed by tha Executive Direclor. The commiltes has
concluded that an evant of Wiliul Dafauli has occurred.

Taka Motice that in view of REl guidelines the names of the Bormrower Firm Mis,
Kaben Cashews Company, its Propriefor & Guaranior Shri, Pranab Pyra and its
Guarantor Shri. Pijus Pyra have been proposed o declare as witful Defaulter by
the Bank due to the above reasons.

In cage you desire, you can make a representation/submissiens in this regard
within 15 days of receipt of this letter hear of to the Bank. Beside this, if you
desire, a personal hearing can also be given, Please note in case no representation
and/or no request for said personal hearing Is received within stipulated period
or Bank is not satisfied with the representation‘submission made by you, Bank
will go ahead with its decision of declaring & also informing RBI, CIBIL and other
Cradit Information Companies, names of the Borrower Firm and its Proprietor
and Guarantors as wilful defaulter and also will take appropriate legal action

Branch Manager
On behalf of Wiltul Defaulter Screening Committee

Date and Place 08-07-2023, Kolkata

Kolkata
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